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Really, Sir, if one is in depression, no 
one can boost the morale of such a person. 
It is an amazing . suggestion : that by our 
improving our roads we provide facilities 
to' the enemy, is something which I cannot 
accept, and I would appeal to the hon. 
Member not to think on those lines. 

Grants to States 

*1259. SHRI B. N. KUREEL: Will 
the PRIME MINISTER b~ pleased to state: 

(a) whether some States could not draw 
the Central grants for various schemes as 
they were not able to arrange the matching 
grants within the State during the Third 
Plan period and the period thereafter upto 
the end of 1967-68 ; and 

(b) If so, which are the States and 
what were the various schemes for which 
grants were not drawn ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI B. R. BHAGAT) : (a) and (b). 
Allocation of assistance to State~ in the 
form of loans and ·grants, are made by the 
Ministry of Finance at the beginning oOf 

each financial year and funds are released 
to the States in instalments. Final adjust-
ments which determine the actuai utilisa-
tion of grants are made on the basis ol 
audited figures of expenditure supplied by 
the State Governments. 

The audited figures for the Third Plan 
period as a whole and upto the end of 
1967-68 are still awaited from the State 
Governments. 
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SHRIMATI SUSHILA ROHATGI : 
How is it tbat UP with 17 per cent popu-
lation to its credit and a very backward 
economy to its discredit and with the uni-
que distinction ·of having all the Prime 
Ministers from that State, only gets about 
S to 6 pe< cent of the money given in the 
form of arants or aid ? ls it because the 
various Governments in UP have noi been 

able to demand more money in the form of 
aid and grants for the various schemes or 
is ii because they have not succeeded in 
pressina the Centre to give more 111oney 
for the various schemes ? 

SHRI B. R. BHAGAT: As I ..;d, 
fl!idel~ bave been evolved Mil §s a rC1111lt 
of that, 70 per cent of the assistance is 
giveii on tho bails of population IUld the 
balance of 30 per cent is iive11 011 varioµs 
other considerations. This is uniform for 
all the Stai.. No State 11 diacd1nill&ted 
aaainst. 

SHRI UMANA TH : There is a stipu-
lati°'1 that tbe ruilouat must be s~ c:o11ly 
for that particular project for which it is 
earmarked and if the State Govemments 
are not able to get the matQ!iDg srants, 
the whole thing falls through. May I 
know whether the Government is prepared 
to gjve \JP this stipulation that that parti· 
cular amount must be spent only for those 
pro~' allli allow the: State OovemJDents 
to treat it as a general 11rant so that they 
can use it for other projcets if it ia -
possible to use it for that particular pro· 
ject? 

SHRI B. R. BHAGAT: In the <:a!IC 
or certain centrally-aided projects, this 
stip11lation is there, because it is not a 
cent per cent grant from the centre. J'art 
of it is given from here and a part of it is 
provided by tile States. So, the States 
have to provide the matching grants. 
Sll4!h proj11Cts are 11at111aU;- affec~ if the 
Stat.es are not .able io prO¥i~ tll• 1111-~h
ing grants. 
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-SHRI CHENGALRAYA NAIDU: 
What are the suideli~ fixed by the Plan-
ning Commission on the basis of which the 
Central Government allots funds ? In some 
States, they arc given more fullds for Cl!· 
tension of electricity and providing drink-
ing water in villages. In Andhra, they are 
not able to extend electricity for want of 
funds. They have taken up a nwnkr of 
drinking water wells, but they are not a~lo 
to complete them for lack of funds. At 
leaat far providing drialcing water in the 
villages, will the Government consider pro-
viding some funds. 

SHRI B. R. BHAGAT: The guide-
liQeS are : Every State should receive first 
a quantum of 70 per cent of the total 
aJl)ount to be distributed in proporti.on to 
population. The balance of 30 per cent is 
to be distributed after taJd1111 into account 
(i) the sp·eeial needs of Jammu and Kashmir, 
A$sam and Na11al&,1Jd ; (ii) the requirements 
of contin11ing irrigation and power proj!'cts 
and (iii) the need for accelerated develop-
ment of certain backward areas. 

,MR. SPEAKER : Next questjou l'i(o. 
J,260. Questions Nos. 1262 illld 1269 al&o 
deal with the llll!)e subject of 14chi:hativu 
iil4!1d. AU tlw$e Cajl be . taken topth.er. 
Mr. Patodia is ab&enl, but it doG not 
QlaUcr. Mr. HelJ1 Barua ii b!:re. 

AJlllll&I Festi"1 in ~clil:llati'lll llland 
*l~. SHB.l SWELL: Will the 

Minister of EXTERNAL AFFAIRS be 
plea-1 to stale : 

(&) whotber the aanual festival in die 

Ka.chchativu Island was celebrated this 
year; 

(b) the number of pilgrims from India 
who visited the Island ; and 

(c) whether any Indian Official accom-
panied the pilgrims to look after the law 
and order and to generallv ensure that the 
festival passed oft' peacefully ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI B. R. BHAGAT) : (a) Y", Sir. 

(h) Over 2,000 Indian pilgrims are re-
ported to have visitod the island. 

(c) As in previous years, no Indian 
official accompanied the flilgrims to the 
Island. 

Clearance for Pilgrims to Kadlcbatil'll Island 

*1262. SHRI D. N. PATODIA : Will 
the Minister of EXTERNAL AFFAIRS be 
pleased to state : 

(a) whether it is a fact that .the Govem-
mcl)! of Ceylon sent plain-clotbed Police-
l!Mlll to lµchchativu Island for the duration 
of the Catholic Festival .held th ere recently; 

(b) whether it is also a fact that the 
pilgrims were asked to obtain clearance 
cards from these Policemeri before entering 
the Island ; and 

(c) if 50, the reaction of Govemmeni 
thereto ? 

THE MINISTER OJ' STATE lN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SlfRJ B. R. BHAGAT) : (a) Government 
have seen soqie press report5 to this offect. 

(b) No, Sir. 
(c) Does not arise. 

Indian Pilgrims Pmeoted from Going 
) to Kachcllatlva Island 

; ... · 
( *t~. SHIU HEM BAR.UA : Will 

the"'lainister of EXTERNAL AFFAIRS ~ 
pkasfd to stat~ ; 

(a) whettwr it is a fact that about 2,000 
Indian pilgrims were prevented by the 
Indian Government from goillll to the 
Kachchativu Island on pilgrimage at the 
-t jiestival hold thore ; and 

(l>) if so, tho reasons therefor ? 




